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Ghosh. Goswami, Shrimat{ Bibha
Ghulam Mohammad, Shri
Giri, Shri Sudhir

Goyal, Shri Krishna Kumar
Hannan Mohllah, Shri
Jagpa]. Singh, Shri

Khan, Shri Ghayoor Ali
Kunhambu, Shri K.
Kurein, Prof. P. J.
Mandal, Shri Mukundg
Mehta, Prof, Ajit Kumar
Mhalgi, Shri R. K.
Mohammed Ismail, Shri
Mukherjee, Shrimati Geeta
Mukherjee, Shri Samar
Niha)l Singh, Shri

Pal, Prof. Rup Chand
Parulekar, Shri Bapusaheh
Paswan, Shri Ram Vilag
Pathak, Shri Ananda
Patnaik, Shri Biju

Rajda, Shri Ratansingh
Ram Kinkar, shri

Roy, Shri A. K.

Roy Pradhan. Shri Amar
Saha, Shri Ajit Kumar
Shakya, Shri Ram Singh
Shastri, Shri Ramavatar
Singh, Shri B, D.

Varma, Shri Ravindra
Verma, Shri Chandradeo Prasad
Yadav, Shri Chandrajit
Yadav, Shri Vijay Kumar
Zainal Abedin, Shri

MR. DEPUTY-SPEAKER: The
result of the Division is....

SHRI JYOTIRMOY BOSU: 8ir,
we do not want to be a party to this.
In protest we walk out.

‘Shri Jyotirmoy Bosu and some other
hon. Members then left the House.

MR. pEPUTY-SPEAKER: Subjett
to correction, the result* of the divi=
siop is:

Ayes—118

~ Noes—44

The motion is adopted.
The motion wag adopted.

SHRI ZAIL SINGH: Sir, I intro-
duce the Bill.

15.26 hrs,
MATTERS UNDER RULE 377

MR DEPUTY-SPEAKER: Now we
take up the matters under Rule 377.

Shri Krishna Kumar Goyal.

SHRI KRISHNA KUMAR GOYAL
(Kota): Mr. Deputy Speaker, Sir...

SHRI SONTOSH MOHAN DEV
Silchar): Are you not walking out?

SHRI KRISHNA KUMAR GOYAL:
Yes, I have walked out and I have
come in again.

SHRI ANANDA GOPAL MUKHO-
PADHYAY (Asansol): This is a fit
case Yor undertiming those Members
who abstain from the House while in
session because they have left their
place of work during the working
hours without proper announcement
that they are leaving.

(i) POLLUTION OF AIR AND WATER
1IN INDUSTRIAL TOWN OF KORA, RAJAS-
THAN

S Fex FAI Maw (FA)
goeaer wgea, & faw 377 &

*The following Members also re-
corded their votes:

Ayes: Shri Chuilamani Jens and
Shri P. M. Subba, ; '

Noeg : Shri Devi Lal
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(ii) MEASUREs FOR INDUSTRIALISATION
oF BACEWARD TARAI AREA NEAR NEPAL
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